Natiohal Company Law Tribunal
Allahabad Bench
Allahabad
26 (ND)/2015

A]TENDANCE-CUM#UHDE SHEET OF THE HEARING OF ALLAHABAD
BEMNCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 14.12.2016.

NAME OF THE COMPANY: M/s Wincon Engineers Pwt. Ltd. & Ors.,

SECTIOMN OF THE COMPARNIES ACT: ufs 397-398 of Companies Act, 1958.
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Order dated 15.12.2016

26 (NDN/2015 M5 L’fnmu Engineers Pvt. Lrd. & Ors.

At the request off Learned Counsel for the petitioner tme
extended for filing rejoinder till 23.12.2016. It is submitted that main
question o be taken up L the final hearing is regarding validity or
otherwise of the allotmept of shares. List on 23.12.2016 for filing

rejoinder.

Liston 23.12.2016,
SH.V.5.R. AVAFTHANI (Judicial Member)

SH. H.P. CHATURVEDI (Judicial Member)

Dated 15.12.20146




